ST 99T/ RAJYA SABHA
farem=t o=/ LEGISLATIVE BRANCH

List of Notices of Matters Raised With Permission (Zero Hour) for 27 March 2026 selected

in Ballot
S Member’s Name Party | Subject
No.
I gg;gz%gdigﬁsfé Erlnba BJP | Demand for conferment of Bharat Ratna on
AP My e Late Ratan Thiyam (Posthumously).
2. . . Demand to control the dynamic pricing
Scrhé;? z%ganj ay Yadav RID during calamities, disasters and difficult
times.
3. Jse{lszrlilgi)nh]:’ia]ggls):fl BIP Need to address increasing cases of lung
Sft ST ST 2 cancer among non-smokers due to pollution.
4. . . Need for stringent laws to prevent forced
grgiug; ;Z%gh Solanki BJP | religious conversions among Scheduled
> Tribes.
5. Shriman Derek O' Brien Need to address digital addiction and youth
o X S AITC mental health.
6. Shriman Subhasish Khuntia Need for restoration of dilapidated Nilachal
2t gpurefie gfea BID Ashok Hotel, Puri.
7. | Dr. Laxmikant Bajpayee pyp | Concem over regulatory failures in real estate
1. AR STt sector and need for reforms.
8. Shriman Narhari Amin Demand for additional train stoppages at
Al Tl s BIP Ambli Road railway station, Ahmedabad.
9. . Need for compulsory sports education at
Eﬁh;:? ;ré{%nar Pal Maurya BJP | primary level to dissuade children from
digital addiction.
10. Dr. Ashok Kumar Mittal Need for comprehensive technology-driven
" - AAP | measures to enhance road safety and prevent
N vehicular crimes.
11. Demand for train stoppages and passenger
g‘rsﬁ:lggzz Balwant BJP | amenities at Jakhania Railway Station in
Ghazipur, Uttar Pradesh.
12. | Dr. Vikramjit Singh Sahney Aap | Concern over rising threat of substandard and
21, fasrsiia fée |t counterfeit medicines in the country.
13. | Shriman Sanjay Seth BIP Need for a comprehensive Population
o o &3 Control Law in the country.
14. | Shriman Javed Ali Khan Sp Need for safeguarding and preserving social
At STEg el @= harmony and promoting fraternity.
15. | Shrimati P. T. Usha NOM Demand for development of Beypore Port,
ofteeft o, 1. 3wr " | Kerala.




